District
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Petitioner
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Name

VS

Advocate

Date

Registration Management
Hearing

List of cases where Case Management Hearing was held during the month of October-2021

ofDate of Case

SH. BHARAT]
PRASHAR,
DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01
(w.e.f i JAY USHIN VS,
20.07.2021) CS COMM-{GAYATRI VEEREND

2091/19 IMOTORS RA SINGH [29.04.2019 16.10.2021

TTK PRESTIGEMANISH

CS COMM-LTD. VS. GUPTAKUMAR

1892/19 LIGHT HOUSE [MISHRA |09.10.2018 26.10.2021
Sh. RajneeshCENTRAL [NIL
Kumar Gupta,
District Judge,
Commercial
Court-02
Sh. Pawan Kr. /CENTRAL [NIL
Jain, District]
Judge,
Commercial
Court-03
Ms Nisha Saxena,,CENTRAL
District Judge,
Commercial
Court-04

MR.
SATYEND

CS(COMM) PAWAN KUMAR[RS

439/2021( [SURI VS. SDMCKUMAR

87/21) & ANR SINGH 09-02-2021  [25-10-2021




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

Registration Management
Hearing

ofDate of Case

SURAJ
PRAKASH
SHARMA VS/SATYEND
CS(COMM) [NORTH DELHIRA
657/2021(1]MUNCIPAL KUMAR
20/21) ICORP. SINGH 22-02-2021 [25-10-2021
Sh. Ashwani Kr./CENTRAL [CS COMM —[NAVNEET SH 26.02.2019 20.10.2021
Sarpal, District] 1806/19 [EDUCATION SHOBHIT
Judge, LTD V/STIBERWA
Commercial INAVNEET LA FOR
Court-o05 PRAKASHAN  |PLAINTIF
F AND SH
ANIL KR
SINGH
Sh. Manmohan/CENTRAL
Sharma, District
Judge,
Commercial
Court-06
'West INIL
Sh. Dinesh Bhatt ,
DJ (Commercial
Court)-01
Sh. GurdeepWest CS/COMM/ |SHAHID KHAN| 22.01.2021 18.10.2021
Singh, DJ| 62/2021 VS ASHAD RAZA
(Commercial
Court)-02
ZAINUL

ABIDDEN




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

ofDate of Case

Registration Management
Hearing

CS/COMM/ |[SBI VS KRISHNA| 23.10.2018 04.10.2021
1/2018 DEVI
SUNIL
SEHRAWA|
T
CS/COMM/ |JABHISHEK 19.10.2020 04.10.2021
116/2020 |GUPTA VS
SANGEETA
MAHAJAN
ANJUM
KUMAR
SINGH-
SIGNAGES ANDIG.S.
ADVERTISING [BAGGA
VS SIMRANAND
CS/COMM/ |GRAPHICS ANDRANJAN
146/2020 [ORS KUMAR [13.03.2020 28.10.2021
RAHUL KAPUR|
CS/COMM/ VS MANOJ|
577/2019  |GUPTA V.K. PURI [04.12.2019 26.10.2021




SH.
LJAIN,
JUDGE
(COMMERCIAL
ICOURT)-01

SANJEEV|
DISTRICT]

District

INEW
DELHI

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

ofDate of Case

Registration Management
Hearing

021

INATURAL GAS
CORPORATION
LTD.

10 [SH. GURVINDERNEW INTL
PAL SINGH,DELHI
DISTRICT JUDGE,
COMMERCIAL
COURT-02
11 [SH. SANJIV JAIN,NEW
LD. DISTRICTIDELHI
JUDGE (COMM.)- M/S OIL  AND
03 CS NATURAL GASMe dha
(COMM.)/3 ICORPORATION Tandon (0370972020 [01-10-2021
84/2020 |LTD. Vs. OM
PRAKASH
OM PRAKASH
AND ANR. Vs,
COUNTER
CLAIM/4/2 M/S_ OIL - ANDSonam 03-02-2021  |01-10-2021

Sharma




SH. PREM KUMAR|

BHARTWAL,

DISTRICT JUDGE

(COMMERCIAL
ICOURT)-01

District

SOUTH

Case No.

Petitioner Advocate Date ofDate of Case
Name VS
Respondent

Name

Registration Management
Hearing

CANARA BANK

1CIS2/(EOMM)VS. CHANDERSSh. SK Jha [01.07.2019 05.10.2021
9 |PALSINGH

FALCON

AVIATION

ACADEMY Vs,
S (COMM)M/S UNITED|Ms Vineeta|[27.08.2020  [05.10.2021
229/20 INDIA

INSURANCE CO.,

LTD

IMARKET

ININETY  NINE
Cg/g?OMM)PVT. LTD. Vs'll\{/lifldhma 22.01.2021 05.10.2021
P 999 MARKET]

[PVT.LTD.

PUNJAB

INATIONAL
O3 (COMMBANE Vs Sh. Vinalyo 10.2020  [06.10.2021
287/20  MUKESH Bhushan 21" -10.

KUMAR AND

ANR.




Case No.

CS (COMM)
05/21

Petitioner
Name
Respondent
Name

VS

M/S  RAJANTI
PRODUCTS Vs,
KUNAL
CHANDANI

Advocate

Sh.
Singh,

Arpit

Date

ofDate of Case

Registration Management
Hearing

24.02.202

07.10.2021

CS (COMM)
30/21

M/S VANDANA S
INC THROUGH
ITS
PROPRIETOR
Vs. M/S AMAYA
CLOTHING
THROUGH ITS
PROPRIETOR
MRS.  NEENA
SOOD

Sh. H.S.
Chauhan

08.01.2021

21.10.2021

CS (COMM)
06/21

M/S  DOCTOR
WINDOWN PVT,
LTD. AND ORS.
Vs. M/S LG.

Sh.
Tarunjeet
Singh

08.02.2021

22.10.2021

CS (COMM)
204/19

AVS  PLASTICS
PVT. LTD. Vs.
VIVA PACK PVT,
LTD. AND ORS.

Ms. Vibhal
Sharma

12.09.2018

22.10.2021




Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

ofDate of Case

Registration Management
Hearing

PUNJAB ANDMS
CS (COMM)ISIND BANK Vs|i . .
387/19 SANJAY KUMAR"?‘}IEESI; 20.11.2019 23.10.2021

MEHTA ’

RAKESH
CSJSOMM)BAKSHI Vs, 05.12.2019 23.10.2021
39U19 IMANOJ KUMAR

PRADEEP

KUMAR SINGH
CSS(/ggMM)Vs. ASHNAIIEZ/IbSi' a Yap5117.11.2020 23.10.2021
54 MONGA  ALIAS ™Y

AISHA
CS (COMM)LOREAL SA Vs

Somnath [11.01.2021 23.10.2021

36/21 ASHOK KUMAR De




Case No.

CS (COMM)
267/19

Petitioner
Name
Respondent
Name

VS

M/S  JAGRAN|
PRAKASHAN
LTD. Vs. M/S
KRISHI JAGRAN|
AND ANS.

Advocate

Sh.
Jeevesh
Mehta

Date

ofDate of Case

Registration Management
Hearing

28.08.2019

25.10.2021

CS (COMM)
225/20

LOREAL SA Vs,
[CCIGMAA
LIFESTYLES
PVT LTD

Sh.
Singh

Arpit

17.08.2020

26.10.2021

CS (COMM)
308/20

QUEENS ROAD
SERVICE
STATION Vs.
VTS SERVICES

[Ms. Shwetal
Pandey

24.09.2020

26.10.2021

CS (COMM)
72/21

M/S  VORTEX
FACILITIES

(MANAGEMENT
PVT. LTD. Vs,
SANJIV UPPAL
AND ANR.

Sh. Adityal
Sharma

03.02.2021

11.10.2021




Case No.

CS (COMM)
153/19

Petitioner
Name
Respondent
Name

VS

SHARIKA
QADEER V|
M/S SAROJ|
INTERNATIONA
L. LEATHERS
PVT. LTD.

Advocate

Sh. Ishwar
Kr. Sharma

Date

ofDate of Case

Registration Management
Hearing

23.10.2018

18.10.2021

CS (COMM)
184/20

BLACK
DIAMOND
MOTORS  PVT,
LTD Vs. BLACK
DIAMONDTRAC
K PARTS PVT.
LTD.

Sh.  Nitin|
Nayyar

20.07.2020

18.10.2021

CS
(COMM)34

9/20

MD SAKIR Vs,
MS.  PRACH]I]
SINGH  PROP.
OF M/S.
PRACHIFASHIO
N HOUSE

Md.
Sakhawat
Reza

17.11.2020

20.10.2021

CS
215/19

DJINTERIORS Vs,

M/S  AADHAR

GYAN PRAKASH|
SAGAR

Pardeep
Kumar

03.04.2019

30.10.2021




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

M/S JBM|
ICONSTRUCTION]
CS (COMM)[CO. Vs. SOUTH
356/20 DELHI
IMUNICIPAL
ICORPORATION

Sh.
Shubhank [23.11.2020 30.10.2021
Choudhary

13 [SH. VINAYSOUTH
KUMAR KHANNA,
DISTRICT JUDGE
(COMMERCIAL

COURT)-02 M/S. CHOPRA

[EMBROIDERY

s (COMM)%“_%LS ‘(’}S'Lol‘gfiMANISH

406/20 e RCHANDISI |Y ERMA

NG PVT. LTD.
AND ORS

18.12.2020 04.10.2021

LAKHVINDER

KAUR V§
CS (COMM)SANGEET PRASHAN 16.12.2020 05.10.2021

396/20  pagIN AND[F SINGH
ANR.




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

SOUTH DELHI]

IMUNICIPAL

CORPORATION

gg/ggOMM)VS M/S.ggngA 20.08.2018 05.10.2021
HONSHU

BUIDCON PVT.

LTD.

RSPL LTD. V§
RASPL

fgg;ggMM)INDUSTRIES 83st AL 08.06.2020 |06.10.2021
[PRIVATE
LIMITED

ICANARA BANK]
CS (COMM) Vs. Rukhshaf

o 0.04.201 07.10.2021
59/19 Abmed Pandey P0-04-2019 |07




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

AMBIKA TUBES

PVT. LTD. VS
CS (COMM)M ATRIX MANU 25.10.2019 09.10.2021
345/19  |gropar  pyr[PETH

LTD. AND ORS.

MOHIT

CS (COMM) VARSHNEY S K

VS.V.K. HOMESD >
165/20 SOLUTIONS  [PANSAL

PVT. LTD.

18.03.2020 12.10.2021

COMPASS
(GROUP) INDIA
SUPPORT PAWAN
SERVICES PVITIKUMAR [14.08.2020 18.10.2021
LTD VS. SHRIMITTAL
KERAN
PERSHAD

CS(COMM)
221/20




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

OK PLAY INDIA
LTD VS,
CS(COMM) [HANCZHOU ADITYA
368/19 INARADA SALESMITTAL
CO. LTD AND|
ORS.

21.11.2019 27.10.2021

Future Metals Pvi
CS(COMM) [Ltd Vs. Sembcorp[Keshav V.
196/19 Green Infra LtdHegde

and Ors.

30.10.2018 30.10.2021

14 [SH. RAJ KUMARSOUTH- |NIL
CHAUHAN, LD.EAST
DISTRICT JUDGE
(COMMERCIAL-

COURT), SOUTH-
EAST, SAKET]
COURT




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

15 [VACANT COURTISOUTH-
OF MS. RAJ RANI[EAST

MITRA, DISTRICT]
JUDGE (COMM-
02), SOUTH EAST]
DISTRICT, SAKET]
ICOURTS, NEW,|
DELHI

16 [SH. SANJAY[EAST INIL
SHARMA-I

17 |MS. SARITANorth-East
BIRBAL,
DISTRICT JUDGE,
(COMMERCIAL
COURT)

(w.e.f- 20.07.2021) INIL

18 [MS. NIVEDITA|Shahdara
IANIL SHARMA
INTL




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

19 |MS. SUKHVINDER|
KAUR

Shahdara

INIL

20 [Sh. Vinod Kumar, [North-West

Ld. DJ (C.C.)
INTL
21 |[MS. BARKHA North
GUPTA, DJ(COMM)
INTL
22 [SH. HARISHSOUTH
DUDANI, DJWEST
(COMMERCIAL)

INIL




	Form-5

